
 

IN THE HIGH COURT OF 

ORISSA,CUTTACK   

Institution of Applications for issue of Certified 

Copies.   

Report on :22-02-2022 
 

Date : 22.02.2022  

S

L

. 

N

o

. 

C.A.

No. 

Date 

of 

Appli

catio

n 

Case 

No. 

Name 

of the 

Applic

ant 

C.C 

Typ

e 

Judg

e / 

Cour

t 

Name 

C.C 

Applied For 
Other Document 

Deal

ing  

Sect

ion 

Se

at 

1 

7597

/202

2 

22.02.

2022 

WP(C)

-

30211

/2020 

M. 

SAHOO 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 

2022-02-18   

(S

ea

t 

No

-) 

2 

7598

/202

2 

22.02.

2022 

WP(C)

-

4768/

2022 

A.K. 

ROUT 

C.O

. 

COUR

T 

NO. 

25 

Order Dtd. 

2022-02-18   

(S

ea

t 

No

-) 

3 

7599

/202

2 

22.02.

2022 

WP(C)

-

2920/

2022 

A.K. 

RATH 

C.O

. 

COUR

T 

NO. 

3  

Order Dtd. 

2022-02-14   

(S

ea

t 

No

-) 

4 

7600

/202

2 

22.02.

2022 

WP(C)

-

2920/

2022 

T. BAG 
C.O

. 

COUR

T 

NO. 

3  

Order Dtd. 

2022-02-14   

(S

ea

t 

No

-) 

5 

7601

/202

2 

22.02.

2022 

WP(C)

-

2160/

2022 

T. BAG 
C.O

. 

COUR

T 

NO. 

3  

Order Dtd. 

2022-02-14   

(S

ea

t 

No

-) 

6 

7602

/202

2 

22.02.

2022 

CONTC

-

1307/

2022 

DEBEND

RA 

BEHERA 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-21  

CONT

EMPT 

(S

ea

t 

No

-

1) 

7 

7603

/202

2 

22.02.

2022 

WPC(O

AC)-

3384/

2012 

P.P. 

RAO 

C.O

. 

COUR

T 

NO. 

3 

Order Dtd. 

2022-02-21   

(S

ea

t 

No



OLD -

1) 

8 

7604

/202

2 

22.02.

2022 

WP(C)

-

17239

/2021 

H.K. 

DASH 

C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 

2022-02-15   

(S

ea

t 

No

-

1) 

9 

7605

/202

2 

22.02.

2022 

WP(C)

-

4869/

2022 

L.D.PA

NDA 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-21   

(S

ea

t 

No

-

1) 

1

0 

7606

/202

2 

22.02.

2022 

WP(C)

-

17239

/2021 

M.NAYA

K 

C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 

2022-02-15   

(S

ea

t 

No

-

1) 

1

1 

7607

/202

2 

22.02.

2022 

WP(C)

-

4914/

2022 

S.D.JE

NA 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-21  

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

26

) 

1

2 

7608

/202

2 

22.02.

2022 

WP(C)

-

24940

/2021 

A.B. 

MALLIC

K 

C.O

. 

COUR

T 

NO. 

2 

OLD 

Order Dtd. 

2022-02-15   

(S

ea

t 

No

-

26

) 

1

3 

7609

/202

2 

22.02.

2022 

WPC(O

AC)-

1050/

2012 

BIKRAM 

BEHERA 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-18   

(S

ea

t 

No

-

26

) 

1

4 

7610

/202

2 

22.02.

2022 

WP(C)

-

4883/

2022 

DEBEND

RA 

BEHERA 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-21   

(S

ea

t 

No

-

26

) 

1

5 

7611

/202

2 

22.02.

2022 

WP(C)

-

4359/

KRUSHN

A 

CHANDR

C.O

. 

COUR

T 

NO. 

Order Dtd. 

2022-02-21   

(S

ea

t 



2022 A RATH 3 

OLD 

No

-

26

) 

1

6 

7612

/202

2 

22.02.

2022 

WP(C)

-

2430/

2022 

T. BAG 
C.O

. 

COUR

T 

NO. 

3  

Order Dtd. 

2022-02-14   

(S

ea

t 

No

-

26

) 

1

7 

7613

/202

2 

22.02.

2022 

WP(C)

-

4358/

2022 

KRUSHN

A 

CHANDR

A RATH 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-21   

(S

ea

t 

No

-

26

) 

1

8 

7614

/202

2 

22.02.

2022 

WP(C)

-

4360/

2022 

KRUSHN

A 

CHANDR

A RATH 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-21   

(S

ea

t 

No

-

26

) 

1

9 

7615

/202

2 

22.02.

2022 

WP(C)

-

4855/

2022 

P.K. 

LENKA 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-21  

WRIT 

BRAN

CH-5 

(S

ea

t 

No

-

47

) 

2

0 

7616

/202

2 

22.02.

2022 

WP(C)

-

4862/

2022 

P.K. 

LENKA 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-21  

WRIT 

BRAN

CH-5 

(S

ea

t 

No

-

47

) 

2

1 

7617

/202

2 

22.02.

2022 

WP(C)

-

4576/

2022 

P.K. 

MALLIC

K 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-21   

(S

ea

t 

No

-

47

) 

2

2 

7618

/202

2 

22.02.

2022 

CONTC

-

1369/

2022 

M.R.RO

UTRAY 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-21   

(S

ea

t 

No

-

47

) 



2

3 

7619

/202

2 

22.02.

2022 

CONTC

-

1405/

2022 

M.R.RO

UTRAY 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-21   

(S

ea

t 

No

-

47

) 

2

4 

7620

/202

2 

22.02.

2022 

WP(C)

-

4696/

2022 

A.K. 

DAS 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-21   

(S

ea

t 

No

-

47

) 

2

5 

7621

/202

2 

22.02.

2022 

CONTC

-

1326/

2022 

B.MOHA

NTY 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-21   

(S

ea

t 

No

-

47

) 

2

6 

7622

/202

2 

22.02.

2022 

WP(C)

-

4971/

2022 

M.R. 

ROUTRA

Y 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-21   

(S

ea

t 

No

-

47

) 

2

7 

7623

/202

2 

22.02.

2022 

CONTC

-

1332/

2022 

B.MOHA

NTY 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-21   

(S

ea

t 

No

-

47

) 

2

8 

7624

/202

2 

22.02.

2022 

CONTC

-

1329/

2022 

B.MOHA

NTY 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-21   

(S

ea

t 

No

-

47

) 

2

9 

7625

/202

2 

22.02.

2022 

WP(C)

-

4873/

2022 

L.D.PA

NDA 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-21   

(S

ea

t 

No

-

47

) 

3

0 

7626

/202

2 

22.02.

2022 

WP(C)

-

1425/

2022 

SANJEE

V 

UDGATA 

C.O

. 

COUR

T 

NO. 

3 

Order Dtd. 

2022-02-21  

WRIT 

BRAN

CH-8 

(S

ea

t 

No



OLD -

41

) 

3

1 

7627

/202

2 

22.02.

2022 

CONTC

-

1331/

2022 

B. 

MOHANT

Y 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-21   

(S

ea

t 

No

-

41

) 

3

2 

7628

/202

2 

22.02.

2022 

WP(C)

-

4690/

2022 

A.K.DA

S 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-21   

(S

ea

t 

No

-

41

) 

3

3 

7629

/202

2 

22.02.

2022 

CONTC

-

1333/

2022 

B. 

MOHANT

Y 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-21   

(S

ea

t 

No

-

41

) 

3

4 

7630

/202

2 

22.02.

2022 

WP(C)

-

2320/

2022 

P.K.BE

HERA 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-21   

(S

ea

t 

No

-

41

) 

3

5 

7631

/202

2 

22.02.

2022 

CONTC

-

1327/

2022 

B. 

MOHANT

Y 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-21   

(S

ea

t 

No

-

41

) 

3

6 

7632

/202

2 

22.02.

2022 

CONTC

-

1328/

2022 

B. 

MOHANT

Y 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-21   

(S

ea

t 

No

-

41

) 

3

7 

7633

/202

2 

22.02.

2022 

WP(C)

-

2877/

2022 

KRUSHN

A 

CHANDR

A 

RATHA 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-21   

(S

ea

t 

No

-

41

) 

3 7634 22.02. WP(C) M. R. C.O COUR Order Dtd. 
  

(S



8 /202

2 

2022 -

1765/

2022 

ROUTRA

Y 

. T 

NO. 

3 

OLD 

2022-02-21 ea

t 

No

-

41

) 

3

9 

7635

/202

2 

22.02.

2022 

WP(C)

-

21213

/2017 

LAXMAN 

BHOI 

C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 

2022-02-21  

WRIT 

BRAN

CH-7 

(S

ea

t 

No

-

5) 

4

0 

7636

/202

2 

22.02.

2022 

WPC(O

AC)-

402/2

015 

M.R. 

SAHOO 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-21   

(S

ea

t 

No

-

5) 

4

1 

7637

/202

2 

22.02.

2022 

WP(C)

-

1653/

2022 

A. K. 

BEHERA 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-21   

(S

ea

t 

No

-

5) 

4

2 

7638

/202

2 

22.02.

2022 

WPC(O

AC)-

524/2

015 

M.R. 

SAHOO 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-21   

(S

ea

t 

No

-

5) 

4

3 

7639

/202

2 

22.02.

2022 

WPC(O

AC)-

3113/

2012 

R.K. 

BARIK 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-21   

(S

ea

t 

No

-

5) 

4

4 

7640

/202

2 

22.02.

2022 

WPC(O

AC)-

3114/

2012 

R.K. 

BARIK 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-21   

(S

ea

t 

No

-

5) 

4

5 

7641

/202

2 

22.02.

2022 

WPC(O

AC)-

3112/

2012 

R.K. 

BARIK 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-21   

(S

ea

t 

No

-

5) 

4

6 

7642

/202

2 

22.02.

2022 

WP(C)

-

3450/

2022 

R. K. 

SAHOO 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-21   

(S

ea

t 

No

-



5) 

4

7 

7643

/202

2 

22.02.

2022 

CONTC

-

1337/

2022 

P.P. 

RAO, 

ADV 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-18   

(S

ea

t 

No

-

5) 

4

8 

7644

/202

2 

22.02.

2022 

ABLAP

L-

2331/

2020 

R. 

SETHI 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 

2022-02-21   

(S

ea

t 

No

-

5) 

4

9 

7645

/202

2 

22.02.

2022 

ABLAP

L-

2320/

2020 

A.K. 

BISWAL 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 

2022-02-21   

(S

ea

t 

No

-

5) 

5

0 

7646

/202

2 

22.02.

2022 

ABLAP

L-

2317/

2020 

R.R.NA

YAK 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 

2022-02-21   

(S

ea

t 

No

-

5) 

5

1 

7647

/202

2 

22.02.

2022 

ABLAP

L-

14813

/2021 

S. 

DASH 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 

2022-02-21   

(S

ea

t 

No

-

5) 

5

2 

7648

/202

2 

22.02.

2022 

ABLAP

L-

2315/

2020 

P.K.MO

HANTY 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 

2022-02-21   

(S

ea

t 

No

-

5) 

5

3 

7649

/202

2 

22.02.

2022 

ABLAP

L-

2332/

2020 

R. 

SETHI 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 

2022-02-21   

(S

ea

t 

No

-

5) 

5

4 

7650

/202

2 

22.02.

2022 

ABLAP

L-

2300/

2020 

S.C. 

DAS 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 

2022-02-21   

(S

ea

t 

No

-

5) 

5

5 

7651

/202

2 

22.02.

2022 

ABLAP

L-

2308/

2020 

BALARA

M 

SINGH 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 

2022-02-21   

(S

ea

t 

No



-

5) 

5

6 

7652

/202

2 

22.02.

2022 

ABLAP

L-

2369/

2020 

S. 

BISWAL 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 

2022-02-21   

(S

ea

t 

No

-

5) 

5

7 

7653

/202

2 

22.02.

2022 

ABLAP

L-

2295/

2020 

P.K.MI

SHRA 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 

2022-02-21   

(S

ea

t 

No

-

5) 

5

8 

7654

/202

2 

22.02.

2022 

ABLAP

L-

2288/

2020 

D.SAMA

L 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 

2022-02-21   

(S

ea

t 

No

-

5) 

5

9 

7655

/202

2 

22.02.

2022 

ABLAP

L-

2284/

2020 

S.BISW

AL 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 

2022-02-21   

(S

ea

t 

No

-

5) 

6

0 

7656

/202

2 

22.02.

2022 

ABLAP

L-

2281/

2020 

S.P. 

DAS 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 

2022-02-21   

(S

ea

t 

No

-

5) 

6

1 

7657

/202

2 

22.02.

2022 

MACA-

105/2

021 

SARAT 

SWAIN 

GEN

ERA

L 
 

Order Dtd. 

2021-07-20   

(S

ea

t 

No

-

5) 

6

2 

7658

/202

2 

22.02.

2022 

ABLAP

L-

2363/

2020 

LAXMID

HAR 

SAHOO 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 

2022-02-21   

(S

ea

t 

No

-

5) 

6

3 

7659

/202

2 

22.02.

2022 

ABLAP

L-

2358/

2020 

PABITR

A 

KUMAR 

MOHANT

Y 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 

2022-02-21   

(S

ea

t 

No

-

5) 

6

4 

7660

/202

2 

22.02.

2022 

ABLAP

L-

2353/

D. 

SAHOO 

C.O

. 

COUR

T 

NO. 

Order Dtd. 

2022-02-22  

CRIM

INAL 

MISC

(S

ea

t 



2021 1 -1 No

-

1) 

6

5 

7661

/202

2 

22.02.

2022 

ABLAP

L-

2350/

2020 

SARAT 

DASH 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 

2022-02-21   

(S

ea

t 

No

-

1) 

6

6 

7662

/202

2 

22.02.

2022 

ABLAP

L-

2280/

2020 

S.P. 

DAS 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 

2022-02-21   

(S

ea

t 

No

-

1) 

6

7 

7663

/202

2 

22.02.

2022 

ABLAP

L-

2276/

2020 

ARJUNA 

CHARAN 

BEHERA 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 

2022-02-21   

(S

ea

t 

No

-

1) 

6

8 

7664

/202

2 

22.02.

2022 

ABLAP

L-

2349/

2020 

B. K. 

SAHOO 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 

2022-02-21   

(S

ea

t 

No

-

1) 

6

9 

7665

/202

2 

22.02.
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2022-02-18   

(S

ea

t 

No

-

6) 

3

3

7 

7933

/202

2 

22.02.

2022 

ABLAP

L-

15878

/2021 

R.K. 

ROUT 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 

2022-02-18   

(S

ea

t 

No

-

6) 

3

3

8 

7934

/202

2 

22.02.

2022 

WP(C)

-

12918

S K 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 

2022-02-08   

(S

ea

t 



/2018 No

-

6) 

3

3

9 

7935

/202

2 

22.02.

2022 

WP(C)

-

3511/

2014 

N K 

SATAPA

THY 

GEN

ERA

L 
 

Order Dtd. 

2019-03-26  

WRIT 

BRAN

CH-4 

(S

ea

t 

No

-

27

) 

3

4

0 

7936

/202

2 

22.02.

2022 

WP(C)

-

20387

/2014 

G C 

MOHANT

Y 

GEN

ERA

L 
 

Order Dtd. 

2015-04-02  

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

29

) 

3

4

1 

7937

/202

2 

22.02.

2022 

WPC(O

AC)-

4740/
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A K 

JATI 

GEN

ERA

L 
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2022-02-14   

(S

ea

t 

No

-

29

) 

3

4

2 

7938

/202

2 

22.02.

2022 

WPC(O
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299/2
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D N 

SAHOO 

GEN

ERA

L 
 

Order Dtd. 

2022-02-18   

(S

ea

t 

No

-

29

) 

3

4

3 

7939

/202

2 

22.02.

2022 

TRP(C

)-

444/2

021 

MANOJ 

KUMAR 

MALLIC

K 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 

2022-02-22  

M.J.

C. 

(S

ea

t 

No

-

1) 

3

4

4 

7940

/202

2 

22.02.

2022 

CRLMC

-

3266/
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M 

MISHRA 

GEN

ERA

L 
 

Order Dtd. 

2021-12-23  
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-2 

(S

ea

t 

No

-

15

) 

3

4

5 

7941
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2 

22.02.

2022 

TRP(C
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309/2

021 

K. 

SAHOO 

C.O

. 
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T 

NO. 

3 
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2022-02-17   

(S

ea

t 
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-
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) 

3

4

7942
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22.02.
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TRP(C
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T 
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1 

t 
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-
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3

4

7 

7943
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2 

22.02.
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-
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-2 

(S
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t 
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-
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) 

3

4

8 

7944

/202

2 

22.02.

2022 

TRP(C
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J. 

PRADHA

N 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 

2022-02-15   

(S

ea

t 

No

-

10

) 

3

4

9 

7945

/202

2 

22.02.

2022 

WP(C)

-

23687

/2021 

G. 

SUNDAR

A 

C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 

2022-02-21   

(S

ea

t 

No

-

10

) 

3

5

0 

7946

/202

2 

22.02.

2022 

SAO-
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5 
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L 
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ND 

APPE

AL 

(S

ea

t 
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-

5) 

3

5

1 

7947

/202

2 

22.02.

2022 

WP(C)

-
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C.O

. 

IN 
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2022-02-16   

(S
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t 

No

-

5) 

3

5

2 

7948

/202

2 

22.02.

2022 

WP(C)

-
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20 

R. K. 

BARIK 

C.O

. 
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T 
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24 
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BRAN

CH-5 

(S

ea

t 

No

-
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) 

3

5

3 

7949

/202

2 

22.02.
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S 
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L 
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(S

ea

t 
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-
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) 

3 7950 22.02. ABLAP R.K. C.O COUR Order Dtd. 
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5
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9 
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-
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3

5

5 
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2 

22.02.
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TRP(C
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22 
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C.O
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T 

NO. 

1 
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2022-02-16  

M.J.

C. 

(S

ea

t 

No

-

1) 

3

5

6 

7952

/202

2 

22.02.

2022 

TRP(C

)-
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22 

A. K. 
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C.O

. 

COUR

T 

NO. 

25 
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2022-02-18   

(S

ea

t 

No

-

1) 

3

5

7 

7953

/202

2 

22.02.

2022 

TRP(C

)-

59/20

22 

R.K. 

BEHERA 

C.O

. 
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T 

NO. 

1 
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2022-02-18  

M.J.

C. 

(S

ea

t 

No

-

1) 

3

5

8 

7954

/202

2 

22.02.

2022 

CRLMC

-
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A. 
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Y 

C.O
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T 

NO. 

1 
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2022-02-18  

CRIM
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-1 

(S

ea

t 

No

-

8) 

3

5

9 

7955

/202

2 

22.02.

2022 

CRLMC

-
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2022-02-16   

(S
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-

8) 

3

6

0 
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22.02.
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-
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3

6

1 
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-
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12 
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2022-02-18   

(S
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t 
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-

8) 

3

6

2 
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/202

2 

22.02.

2022 
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L 
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8) 

3

6

3 

7959

/202

2 

22.02.

2022 
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-
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C.O

. 

DR 

(J) 
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2022-02-18  
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-3 

(S

ea

t 
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-

4) 

3

6

4 

7960

/202

2 

22.02.

2022 

WP(C)

-

1317/

2022 

P. K. 
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Y 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 

2022-02-18   

(S

ea

t 

No

-

4) 

3

6

5 

7961

/202

2 

22.02.

2022 

CONTC

-

7343/

2021 

N 

MAHARA

NA 

GEN

ERA

L 
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2021-12-24   

(S

ea

t 

No

-

4) 

3

6

6 

7962

/202

2 

22.02.

2022 

ABLAP

L-

10286
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A 

MOHANT

Y 

GEN

ERA

L 
 

Order Dtd. 

2021-08-18  

CRIM

INAL 

MISC

-3 

(S

ea

t 

No

-

9) 

3

6

7 

7963

/202

2 

22.02.

2022 

CRLMC

-

2808/

2019 

BIKRAM 

BEHERA 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 

2022-02-18  

CRIM

INAL 

MISC

-3 

(S

ea

t 

No

-

4) 

3

6

8 

7964

/202

2 

22.02.

2022 

WP(C)

-

9874/
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SUNDAR

A 

GEN

ERA

L 
 

PetitionAnne

xure,Counter

, 
  

(S

ea

t 

No

-

4) 

3

6

9 

7965

/202

2 

22.02.

2022 

WP(C)

-

4306/

2022 

C. K. 

ROUT 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 

2022-02-18   

(S

ea

t 

No

-

4) 

3

7

0 

7966

/202

2 

22.02.

2022 

WP(C)

-

4307/

2022 

C. K. 

ROUT 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 

2022-02-18   

(S

ea

t 

No

-

4) 

3

7

1 

7967

/202

2 

22.02.

2022 

WP(C)

-

4308/

2022 

C. K. 

ROUT 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 

2022-02-18   

(S

ea

t 

No



-

4) 

3

7

2 

7968

/202

2 

22.02.

2022 

WP(C)

-

4657/

2022 

D. D. 

MOHANT

Y 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 

2022-02-16   

(S

ea

t 

No

-

4) 

3

7

3 

7969

/202

2 

22.02.

2022 

WP(C)

-

4722/

2022 

A. K. 

ROUT 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 

2022-02-18   

(S

ea

t 

No

-

4) 

3

7

4 

7970

/202

2 

22.02.

2022 

ABLAP

L-

13851

/2021 

RAHUL 

SETHI 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 

2021-11-16   

(S

ea

t 

No

-

4) 

3

7

5 

7971

/202

2 

22.02.

2022 

BLAPL

-

9981/

2021 

M. N. 

MOHANT

Y 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 

2022-02-22   

(S

ea

t 

No

-

4) 

3

7

6 

7972

/202

2 

22.02.

2022 

OJC-

7519/

1999 

U P 

BAG 

GEN

ERA

L 
 

Order Dtd. 

2016-12-09  

WRIT 

BRAN

CH-3 

(S

ea

t 

No

-

28

) 

3

7

7 

7973

/202

2 

22.02.

2022 

WP(C)

-

4801/

2022 

ASHOK 

KUMAR 

ROUT 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 

2022-02-18   

(S

ea

t 

No

-

28

) 

3

7

8 

7974

/202

2 

22.02.

2022 

WP(C)

-

40877

/2021 

MANOJ 

KUMAR 

PANI 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 

2022-02-18   

(S

ea

t 

No

-

28

) 

3

7

9 

7975

/202

2 

22.02.

2022 

CONTC

(CPC)

-

415/2

017 

UJJWAL

A 

PRADEE

P BAG 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 

2022-02-21   

(S

ea

t 

No

-

28



) 

3

8

0 

7976

/202

2 

22.02.

2022 

ABLAP

L-

2270/

2020 

GYANEN

DRA 

CHANDR

A 

SWAIN 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 

2022-02-21   

(S

ea

t 

No

-

28

) 

3

8

1 

7977

/202

2 

22.02.

2022 

ABLAP

L-

2336/

2020 

BIDYAD

HAR 

MANASI

NGH 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 

2022-02-21   

(S

ea

t 

No

-

28

) 

3

8

2 

7978

/202

2 

22.02.

2022 

CRLA-

71/20

08 

R K 

MOHANT

Y 

GEN

ERA

L 
 

Order Dtd. 

2008-11-26 

15.2.2008,8.9.200

8 

CRIM

INAL 

APPE

AL 

(S

ea

t 

No

-

2) 

3

8

3 

7979

/202

2 

22.02.

2022 

WPC(O

AC)-

3322/

2001 

R K 

MOHANT

Y 

GEN

ERA

L 
 

Order Dtd. 

2022-02-14   

(S

ea

t 

No

-

2) 

3

8

4 

7980

/202

2 

22.02.

2022 

CRLA-

91/20

22 

BR 

MOHANT

Y 

GEN

ERA

L 
 

Order Dtd. 

2022-02-14  

CRIM

INAL 

APPE

AL 

(S

ea

t 

No

-

3) 

3

8

5 

7981

/202

2 

22.02.

2022 

ABLAP

L-

1214/

2020 

M K 

SWAIN 

GEN

ERA

L 
 

Order Dtd. 

2022-02-11   

(S

ea

t 

No

-

3) 

3

8

6 

7982

/202

2 

22.02.

2022 

MACA-

644/2

020 

D 

PRADHA

N 

GEN

ERA

L 
 

Order Dtd. 

2022-02-14   

(S

ea

t 

No

-

3) 

3

8

7 

7983

/202

2 

22.02.

2022 

OJC-

14494
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D 

PRADHA

N 

GEN

ERA

L 
 

Order Dtd. 

2022-02-14   

(S

ea

t 

No

-

3) 

3

8

7984

/202

22.02.

2022 

WP(C)

-

D 

PRADHA

GEN

ERA  

Order Dtd. 

2022-02-10   

(S

ea



8 2 1159/

2022 

N L t 
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-

3) 

3

8

9 

7985

/202

2 

22.02.

2022 

ABLAP

L-

13855

/2021 

H K 

DASH 

GEN

ERA

L 
 

Order Dtd. 

2021-11-16   

(S

ea

t 

No

-

3) 

3

9

0 

7986

/202

2 

22.02.

2022 

CONTC

-

545/2

022 

D J 

NAYAK 

GEN

ERA

L 
 

Order Dtd. 

2022-02-21   

(S

ea

t 

No

-

3) 

3

9

1 

7987

/202

2 

22.02.

2022 

CRLMC

-

1938/

2017 

M K 

SWAIN 

GEN

ERA

L 
 

Entire Order ARGUMENT, WS 
 

(S

ea

t 

No

-

3) 

3

9

2 

7988

/202

2 

22.02.

2022 

CRLMP

-

1652/

2021 

P K 

SWAIN 

GEN

ERA

L 
 

Order Dtd. 

2021-09-22   

(S

ea

t 

No

-

3) 

3

9

3 

7989

/202

2 

22.02.

2022 

ABLAP

L-

876/2

022 

N 

PANDA 

GEN

ERA

L 
 

Order Dtd. 

2022-02-04   

(S

ea

t 

No

-

3) 

3

9

4 

7990

/202

2 

22.02.

2022 

CRLA-

343/2

021 

BALARA

M 

SINGH 

C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 

2022-02-21   

(S

ea

t 

No

-

3) 

3

9

5 
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/202

2 

22.02.

2022 

CRLRE

V-

649/2

016 

B R 
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TI 
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ERA

L 
 

Misc.case 
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(S

ea

t 
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-

3) 

3

9

6 
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/202

2 

22.02.

2022 
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AS 

MOHANT

Y 

C.O

. 
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T 

NO. 

23 

Order Dtd. 

2022-02-21   

(S

ea

t 

No

-

3) 

3 7993 22.02. CRLRE BYOMAK C.O COUR Order Dtd. 
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